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F.No. NADT/ P&E/AD(Infra .)/ Tender-SP/ 20 16-17

CORRIGENDUM

Date:o'(i .12 .20 16

With referen ce to the Bid Document for replacement of rusted iron
pipes and its replacement with UPVC pipe of appropriate density in Swimming
Pool at NADT Campus, Nagpur under limited tender document no.
NADT/Swimming Pool/2016-1 7 dated 23. 12.20 16 in the Section-I & Section-IV, it
is specified as under:

SECTION - I
LIMITED TENDER ENQUIRY

TENDER NO . NADT/ Swimming Pool / 16- 17 Da ted : 13 .1 2 .201 6

Name of Work Replacement of rusted iron
pipes and its replacement
with UPVC pipe of
appropriate density in
Swimming Pool at NADT,
Nagpur.

Last Da te & Time for 06 /01/2017 up to 03:00
receip t of Bid P .M.

Time and Da te of Opening 06/01/2017 at 04:00 P .M
of Bid
Place of Open ing of Bid Conference Hall in

Administrative Building,
NADT, Nagpur

Officers from whom th e Dy. Director [Infra.] , NADT
tender docum en ts can be Chhindwara Road,
obtained and su b mitted. Nagpur-440030

(Maharashtra)



Notice Inviting Te nder
TENDERNO. NADTI Swimming Poo1/16-17 DATED: 11212016

Sealed limited ten ders are invited under through Limited Tenders under
Single Bid System from capable and experienced
firms / Companies / Con cerns / Con tra ctors for replacement of rusted iron pipes
and its replacement with UPVC pipe of appropriate density in Swimming Pool
at NADT Campus, Nal!pur as specifi ed in the bid document.
SL Item Description Qty.(app.) Estimated EMD Cost of
No in Sqrs. cost Tender

Metres / docume
cum. nt

Description Approx . Below Rs . Rs.2S000 Rs. 200
Slakh

1. Excava tion Trench es of 125 sqm
requ ired width for pipe cable
etc. inclu ding excavation for
sockets, depth upto 1.5 m
including getting out the
excavated m a terial , re tu rn in g
the soi l as required in layers
not exceeding 20 em in depth,
including consolidation each
deposited layer of ramming,
watering etc. stacking of
serviceable ma terial for
measu rements and disposal of
unserviceable m aterial
As dire cted, within a lead of
SOm

2. Demolishing cement concrete 125 sqm
m anually / by mech anical
means including disposal of
material with in SOm lead

3 . Disposal of building 3 0 c u m .
rubbish ymalbaysimilar
u nserviceable, d is mantled or
waste m a terial by mech anical
means, including loading,
transpor ting, unloading as
a pproved by officer-in-charge,
beyond SOm initial lead,
For al l lea ds includin g all lifts
involved.

4 . Steel reinforcement for R.C.C. 200 KG
work including straightening,
cutting, bending, pla cin g in
position and binding al l
complete above plin th level.

5 . Providing and laying III 9 cu m .
position ce ment con cre te of
s pecified grade excluding the
cost of cen terin g and shuttring
- al l work upto plinth level :
1:2 :4 II Ce ment:2 fine sand:4
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graded stone aggregate 20 mm
nominal size)

6 . Filling available excava ted 10 cu m .
earth (excluding rock) in
trenches, plinth, sides of
foundations etc. in layer s not
exceeding 20 em In depth,
consolidating each deposited
layer by ramming and
watering, lead up to 50 m and
lift unto 1.5 m

7. Providing and laying ceramic 60 Sqm.
glazed floor tiles of size
450X450 mm (th ickness to be
specified by the
manufacturer) , of 1" quality
con form ing to IS: 156 22 of
approved make , in all colours,
shades, except white , ivory,
grey, fume red brown, lai d on
20 mm thick bed of cemen t
mortar 1:4 (1 cemen t:4 coarse
sand) including pointin g the
joints with white cement and
matching p igments etc.,
complete.(Matching colors and
patterns to the exis ting tiles)

8 . Dismantling G.!. Pipes 125 mtrs.
including excavation and
refilling trenches after taking
out the pipes, m anu ally / by
m echanical m eans breaking
lead cau lked jo ints, m elting of
lead and making into blocks
in clu din g staking of pipes &
lead at site within 50 m lead
as unto 150 mm diameter.

9 . Providing and fixing 12 5 mtrs .
Chlorinated Polyvinyl Chloride
(Upvq pipes having thermal
stability for hot & cold water
supply including al l UPVC
plain & brass threades
fittings , including fixin g the
pipe with clamps at 1.00 m
spacing. This includes j oin ing
of pipes & fittings with one
step UPVC solvent cement &
testing of j oints complete as
per direction of officer-in­
ch arge 100 mm n ominal inner
dia pipes.

Tender document shal l be sold from 23 . 12 .20 16 to 0 5 .01.20 17 on any
working days during 10 .30 a.rn. to 5 .00 p .m. The la st date for submission of te n de r
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do cument shall be up to 06.01.20 17 till 3 :00 p .m. The bid shall be opened on
06.01.2017 at 04:00 P.M. The ten der documents along with instructions and terms
& co n ditions can be collected from the % Assistant Director (Infra .),NADT,
Chhindwara Road, Nagpur- 440030 on payment of Rs. 200/ - (Ru pees two hundred
only) towards a pplication fee (n on-refu n dable) in form of DO drawn on a scheduled
Bank drawn in favour of the ZAO, CBDT, NAGPUR. The tender notice and
documents can also be downloaded from the web site www.nadLgov.in and
cpp .gov.in ., in such cases the a pplicatio n fee of Rs , 200/- should be submitted in
form of DO at the time of opening of bid . The in te res ted and eligible Co m pany/ Firm
/Concern /Contractor (CPWD registered) may submit their tender document
complete in all respect along with Earnest Money Deposit (EMD) of Rs. 25,000/­
(Rs . Twenty Five thousand only), in form of a Demand Draft/Banker's Ch eque
drawn in favour of the ZAO, CBDT, NAGPUR and other requisite do cuments on or
before 06.01.2017 u pto 03 .00 p.m. in the Tender Box kept in the office of Assistant
Director (Infra.), NADT, Chhindwara Road, Nagpur- 440 030. The tenders shall n ot
be entertained after this deadline under any circu m stances whatsoever.

NADT reserves the right to amend / with draw any of the terms and co n d ition s
in the Tender Document or to reject any or all tenders without giving any n otice or
assigning any reason. The decision of the Co m peten t Authority , NADT, Nagpu r in
this regard shall be final and binding on all.

::;t.
Assistant Director [Infra],

National Academy of Direct Taxes ,
Chhindwara Road, Nagpur- 440 030.

SECTION-IV
SCOPE OF WORK and FINANCIAL BID

Replacement of rusted iron pipes and its
replacement with UPVC pipe of appropriate
d it S PIt NADT Nensrtv In wimmmg 00 a , agpur,

SL Item Description Qty.(app.) Rate per Total
No In Sqrs. Sqrs. amount

Metres / Metres / cum.
cu m .

Description Aoorox.
1. Excavation Trenches of required 6 5 sqm

width for pipe cable etc. including
excavation for sockets, depth upto
1.5 m including getting ou t the
excavated material , returning the
soil as required In layers n ot
exceeding 20 cm In depth ,
including consolidation each
deposited layer of ramming,
watering etc. stacking of
serviceable material for
measurements and disposal of
unserviceable material
As directed, within a lead of 50 m

2 . Demolishin g cement concrete 6 5 s qm
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m anually /by m echanical means
in clu ding disposal of material
within 50m lead

3 . Disposal of building 30 cum .
rubbisb / m al ba/ eim ilar
unserviceable , dismantled or waste
material by m echanical m eans,
including loading, transporting,
unloading a s ap proved by office r-
in -charge, beyond 50m initial lead,
For al l leads includin g all lifts
involved.

4 . Steel reinforcement for R.C .C. work 200 KG
including straigh tenin g, cu ttin g,
bending, pl a cing In position and
binding all com plete above plinth
level.

5. Providing and laying In position 8 cu m .
cemen t concre te of specified grade
exclu ding the co st of centering and
shuttring - all work upto plinth
level: 1:2 :4 (I Cement:2 fin e sand.c
graded sto ne aggregate 20 mm
nominal size l

6 . Filling available excavated earth 10 cu m.
(excluding rock) in trenches, plinth ,
sides of foundation s etc. in layers
not exceeding 20 cm in depth,
con solidating each deposited layer
by rammin g and watering, lead up
to 50 m and lift uoto 1.5 m

7. Providing and laying ceramic glazed 30 Sqm.
floor t iles of Size 4 50X4 50 mm
(thickness to be specified by the
manufacturer), of I " quality
con forming to IS: 15622 of
approved m ake, In all colou rs ,
shades, exc ept white , IVOry, grey ,
fume red brown, laid on 20 mm
thick bed of cemen t m ortar 1:4 (I
cement:4 coarse sand) including
pointing the joints with white
cemen t and matchin g pigments
etc., com plete.(Match ing colors and
patterns to the existing ti les)

8 . Dismantling G.l. Pipes including 75 mtrs.
excavation and refilling trenches
after taking ou t the pipes,
manually / by mechanical means
breaking lead cau lked joints,
m elting of lead and m akin g into
blocks inclu ding staking of pipes &
lead a t site within 50 m lead a s
upto 150 mm diameter.

9. Providing and fixing Ch lorinated 75 m trs .
5



Polyvinyl Chloride (UPVCj pipes
h aving thermal stability for hot &
cold water supply including all
UPVC plain & brass threades
fitt in gs , including fixin g the pipe
with clamps at 1.00 m spacing.
This inclu des joining of pipes &
fittings with one step UPVC solvent
cemen t & testing of joints complete
as per direction of officer- in -ch arge
100 mm nominal inner dia pines .

Total bid
amount

Certified that:

1. The above rates a re as per specification terms & co ndition mentioned in
the tender.

2 . Th e rates a re inclus ive of a ll taxes and duties , insurances etc. what so
ever.

(Signature of Tender)
with da te & seal

Due to inauguration of 70 t h batch of IRS, the date of receipt & opening
of bid is re-scheduled from 06.01.2017 to 04.01.2017, Thus, the Section-I for
NIT & Section-IV for scope of work & financial bid mentioned in Section-IV
should be read as under:

SECTION - I
LIMITED TENDER ENQUIRY

TENDER NO. NADTI Swimming Pool / 16-17 Dated : 23 .12.20 16

Name of Work Replacement of rusted iron
pipes and its replacement
with UPVC pipe of
appropriate density in
Swimming Pool at NADT,
Nagpur.

La s t Da te & Time for 04 /01/2017 up to 03:00
receipt of Bid P.M.
Time and Date of Opening 04/01/2017 at 04:00 P .M
of Bid
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Place of Opening of Bid Conference Hall in
Administrative Building,
NADT, Nagpur

Officers from whom the Dy. Director [Infra.] , NADT
tender documents can be Chhindwara Road,
obtained a nd submitted . Nagpur-440030

(Maharashtra)
Notice Invi ting Te nde r

TENDER NO. NADTI Swi mming Poo1/16-17 DATED: 23 /1212016

Sealed limited tenders are invited under through Lim ited Tenders u nder
Sin gle Bid System from capa ble and experienced
firms j Companies j Concerns j Con tractors for re plac em e nt of rusted iron pipes
and its replacement with UPVC pipe of appropriate density in Swimming Pool

t NADT C N ifi d i h bid da ampus azpur as sneer re in t e 1 ocument.
SL Item Description Qty.(app.} Estimated EMD Cost of
No m Sqm. j cost Tender

m ets .j kg do cument
/cu m.

Description Approx. Below Rs . Rs.25000 Rs. 200
5lakh

1. Excavation Trenches of 125 mtrs.
re qu ired wid th for pipe cable
etc. inclu ding excavation for
sockets, depth upto 1.5 m
including ge t ting out the
excavated material, retu rning
the soil as re quired in layers
not exceeding 20 ern in depth ,
including con solidatio n each
deposited layer of rammin g,
watering etc. stacking of
serviceable m aterial for
measure ments and disposal of
u nserviceab le m aterial
As directed, within a lea d of
50 m

2. Demolish ing cement concrete 125 mtrs.
manu ally jby mechanical
means including disposal of
material within 50m lea d

3 . Disposal of build in g 30 cum.
rubbish j m al baj sim ilar
unserviceable, di smantled or
was te m aterial by m echanical
mean s, including loa din g,
transporting, u nloading a s
approved by office r-i n-charge,
beyond 50m ini tial lead,
For all leads inclu ding all lifts
involved.
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4 . Steel reinforcement for R.C.C. 200 KG
work including straightening,
cu t tin g, bending, placing in
position and binding al l
comolete above olinth level.

5 . Providing and laying in 9 cu m.
position cement concrete of
specified grade excluding the
cos t of centering and shuttring
- all work upto plinth leve l:
1:2 :4 (1 Cement:2 fin e sand :4
graded stone aggregate 20 mm
nominal size)

6. Filling availa ble excavate d 10 cu m.
earth (excluding rock) In

trenches, plinth, sides of
foundations etc. in layers n ot
exceeding 20 em In depth ,
consolida t in g each deposited
layer by ramming and
watering, lead up to 50 m and
lift unto 1.5 m

7. Providing and laying ce ramic 60 Sqm.
glazed floor tiles of size
450X450 mm (th ickness to be
specified by the
manufacturer) , of 1" quality
con form ing to IS: 15622 of
approved make , in all colours,
shades , except white , ivory,
grey, fume red brown, lai d on
20 mm thick bed of cement
mortar 1:4 (1 cement:4 coarse
sand) including pointing the
j oin ts with white cem en t and
matching pigments etc.,
complete .(Ma tch in g colors and
oatterns to the existing tiles)

8 . Dismantling G.1. Pipes 125 mtrs.
including excavation and
refilling trenches after taking
out the pipes, manually/by
mechanical means breaking
lead cau lked joints, melting of
lead and making into blocks
including staking of pipes &
lead at site within 50 m lead
a s upto 150 mm diameter.

9. Providing and fixin g 125 mtrs .
Chlorinated Polyvinyl Chloride
(UPVC) pipes h aving therm al
stability for hot & cold wa ter
supply including al l UPVC
plain & brass threades
fittings , including fixing the
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pipe with clamps at 1.00 m
s pacing. This includes joining
of pipes & fittings with one
step UPVC solvent ce men t &
testing of joints complete as
per direction of officer-in-
charge 100 mm nominal inner
dia pi pes.

Tender document shall be so ld from 23. 12.20 16 to 03.01.2017 on any
working days during 10 .30 a. m . to 5 .00 p.m. The last date for submission of tender
document shall be u p to 04.01.201 7 till 3 :00 p .m. The bid shal l be opened on
04 .01.2017 at 04:00 P.M. The tender documents along with instructions and terms
& condit ion s can be collec te d fro m the % Assistant Director (In fra.),NADT,
Chhindwara Road, Nagpur- 440030 on payment of Rs . 200/- (Rupees two hundred
only) towards application fee (non-refundable) in form of DD drawn on a scheduled
Bank drawn in favour of the ZAO, CBDT, NAGPUR. Th e tender notice and
do cuments can also be downloaded from the web site www .nadt. gov.in and
cpp.gov.in ., in such ca ses the a pplicat ion fee of Rs . 200 / - should be su bm itted in
form of DD a t the time of opening of bid . The interested and eligible Company /Firm
/Concern/Contractor (CPWD registered) m ay submit their tender document
complete in all respect along with Earnest Money Dep osit (EMD) of Rs . 25 ,000/ ­
(Rs. Twenty Five thousand only), in form of a Demand Draft /Banker's Cheque
drawn in favour of the ZAO, CBDT, NAGPUR and other requisite documents on or
before 04 .01.2017 upto 03.00 p.m. in the Tender Box kept in the office of Assistant
Director (Infra.], NADT, Chhindwara Road, Nagpu r- 440 030. The tenders shall not
be entertained after th is deadline under any circu m stances whatsoever.

NADT reserves the right to a m e n d/ with d raw a ny of the terms a n d
conditions in the Tender Document or to rej ect a ny o r a ll tenders without
giving any notice or assigning a ny rea son . The dec ision o f the Competent
Authority, NADT, Nagpur in this re gard shall be final a n d binding on a ll.

AS)~(Infral '
National Academy of Direct Taxes,

Chhindwara Road, Nagpur- 440 030.

9



SECTION-IV
SCOPE OF WORK and FINANCIAL BID

Replacement of rusted iron pipes and its
replacement with UPVC pipe of appropriate
d I Tenstty m Swirnmlng Poo atNAD , Nagpur.

SL Item Description Qty.(app.} Rate per Total
No In Metres Sqrs. amount

/ Kg./ cu m . Metres/ cum.

Description Aoorox.
I. Excavation Trenches of required 125 mtrs.

width for pipe cable etc . including
excavation for sockets, depth upto
1.5 m including getting ou t the
excavated m a terial , returning the
soil as required In lay ers not
exceeding 20 cm In depth,
including consolidation each
deposited layer of ramming,
watering etc. stacking of
serviceable material for
measu rements and disposal of
unserviceable ma terial
As directed , wi thin a lea d of 50 m

2. Demolishin g cement concre te 125 mtrs.
m anu ally / by mech anical means
including di sposal of material
within 50m lea d

3. Disposal of buildin g 30 cum.
rubbisb / malba/ similar
u nserviceable, d ismantled or waste
m aterial by m echanical m eans,
including loading, transporting,
u nloading as app roved by officer-
in-charge, beyon d 50m initial lead ,
For al l leads including all lifts
involved.

4. Steel reinforcement for R.C. C. work 200 KG
including straightening, cu ttin g,
be n ding, pla cing in posit ion and
binding al l co m ple te above plinth
level.

5 . Providing and laying in position 9 cu m .
cemen t concrete of specified grade
exclu ding the cost of centering and
shu ttring - all work upto plinth
level: 1:2:4 (I Ce ment:2 fin e sand A
graded s to ne aggregate 20 mm
nominal size l

6. Filling available excavated earth 10 cu m .
(exclu di ng rockl in trenches, plinth ,
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sides of foundations etc. in layers
not exceeding 20 em in depth,
consolidating each deposited layer
by ramming and watering, lead up
to 50 m and lift u o to 1.5 m

7 . Providing and laying ceramic glazed 60 Sqm.
floor tiles of size 450X4 50 mm
(thickness to be specified by the
manufa ctu rer), of 1at quality
conforming to IS: 15622 of
approved make , in all colou rs,
shades, except white , ivory, grey,
fume red brown, laid on 20 mm
thi ck bed of cement mortar 1:4 (I
cement:4 coarse sand) including
pointing the joints with wh ite
cemen t and matching pigmen ts
etc. , complete.(Matching colors and
patterns to the existing til es)

8 . Dismantling G .1. Pip es in clu ding 125 rntrs .
excavation and refilling trenches
after taking out the pipes ,
m anu ally j by mechanical means
breaking lead cau lked join ts ,
melting of lead and m akin g into
blocks including staking of pipes &
lead at site within 50 m lead as
u p to 150 m m diameter.

9 . Provid ing and fixing Chlorinate d 125 mtrs.
Polyvinyl Chloride (UPVC) pipes
h aving thermal stability for hot &
cold water supply including al l
UPVC plain & brass threades
fittings , including fixin g the pipe
with clamps a t 1.00 m spacmg.
Th is includes j oining of pipes &
fittings with one step UPVC solvent
cemen t & te sting of j oin ts co mplete
as per direction of office r-i n-charge
100 mm nominal inner dia pipes.

Total bid
amount

Certified that:
1. The above ra tes a re as per specifica t io n term s & con d ition m entio n ed

in the tender.
2 . The rates are inclusive of a ll taxe s a n d duties, in s u rances etc . what s o

ever.

(S ignatu re o f Tender)
with date & seal

II



TENDER DOCUMENT

FOR REPLACEMENT OF RUSTED IRON
PIPES AND ITS REPLACMENT WITH

UPVC PIPE OF APPROPRIATE
DENSITY IN SWIMMING POOL

AT
NADTCAMPUS,NAGPUR

TENDER NO. NADT/ Swimming Pool/ 16-1 7
DATED: 1-~ /12/2016

-.'"'"
~~.

~~~
NATIONAL ACADEMY OF DIRECT

TAXES
MINISTRY OF FINANCE,
GOVERNMENT OF INDIA

CHHINDWARA ROAD , NAGPUR-440030
(MAHARASHTRA)

Tel: 0712-2581489
Visit us a t :www. n a dt .gov.in



NATIONAL ACADEMY OF DIRECT TAXES
CHHINDWARA ROAD, NAGPUR-30

(MAHARASHTRA)

SECTION - I

LIMITED TENDER ENQUIRY

TENDER NO . NADT/ Swimming Pool /1 6-17 Dated : ;L~ . 12.20 16

Name of Work Replacement of rus te d iron
pipes and its re plac e m e nt
with UPVC • ofpipe
appropriate density in
Swimming Pool at NADT,
Nagpur.

Last Date & Time for 06 / 0 1/ 2 0 17 up to 03:00
receipt of Bid P.M .

Time and Date of Opening 06/01 /2017 at 04:00 P.M
of Bid

Place of Opening of Bid Conference Hall in
Administrative Building,
NADT, Nagpur

Officers from whom the Dy. Director (Infra.) , NADT
tender documents can be Chhindwara Road,
obtained and su bmitted . Nagpur-440030

(Maharashtra)

)~
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Notice Inviting Tender
TENDER NO. NA DTI Swimm ing Poo1/1 6-1 7 DATED:'1) 11 2/20 16

Sealed limited tenders are invited under through Limited Tenders under
Single Bid System from capable and experienced
firms j Companies j Concern s j Con tra ctors for replacement of rusted iron pipes
and its replacement with UPVC pipe of appropriate density in Swimming Pool

T C N if d i h bid datNAD ampus, agpur a s s peer ie in t e I ocument.
SL Item Description Qty .(app. ) Estimated EMD Cost of
No in Sqrs. cost Tender

Metres j docume
cu m. nt

Description Approx. Below Rs . Rs. 25000 Rs. 200
5lakh

1. Exa'1!on Trenches of required 125 sqm
width for pipe cable etc.
including excavation for
sockets, depth upto 1.5 m
including getting out the
excavated material , return in g
the soil as required in layers
not exceeding 20 ern in depth ,
including con solidation each
deposited layer of rammm g,
watering etc. sta cking
serviceable material for
measurements and disposal of
unserviceable m aterial
As directed, within a lead of
50m

2. Demolishing cement con crete 125 sqm
manually j by mechanical
means including disposal of
material within SOm lead

3. Disposal of building 30 cu m .
rubbishj malbaj similar
unserviceable, dismantled or
waste m aterial by mechanical
means, including loading,
transporting, unloading to
approved by officer-in-charge ,
beyond 50m initial lead,
For all lea d s including all lifts
involved.

4 . Steel reinforcement for R.C. C. 200 KG
work in clu din g straightenin g,
cutting, bending, placing i n

position and binding al l
com ple te above plinth level.

5. Providing and laying in 9 cu m .
posit ion cement concre te of
specified grade excluding the
cost of centering and shuttring
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- all work upto plinth level:
1:2 :4 (1 Cement:2 fin e sand:4
graded stone aggregate 20 mm
nominal size)

6. Filling available excavate d 10 cu m .
earth (excluding rock) m
trenches , plinth, sides of
foundations etc. in layers not
exc eeding 20 em m depth ,
con solida tin g each deposited
layer by rammmg and
watering, lead up to 50 m and
lift unto 1.5 m

7 . Providing and laying ceramic 60 Sqm.
glazed floor tiles of size
450X450 mm (thickness to be
specified by the
manufacturer), of 1s t quality
con forming to IS: 15622 of
approved make, in all colours,
shades, except white , IVOry,

grey , fume red brown, laid on
20 mm thick bed of cement
mortar 1:4 (1 cement:4 coarse
sand) including pointing the
joints with white cement and
matching pigments etc.,
com plete .

8 . Dismantling G.I. Pipes 12 5 mtrs .
including excavation and
refilling trenches after taking
out the pipes, manual ly / by
mechanical means breaking
lead cau lked joints, melting of
lead and making into blocks
including staking of pipes &
lead a t site within 50 m lead
as unto 150 mm diameter.

9 . Providing and fixin g 125 m trs .
Chlorinated Polyvinyl Ch loride
(UPVC) pipes having thermal
stability for hot & cold water
supply including all UPVC
plain & brass threa des
fittings , in clu din g fixing the
pipe with clams at 1.00 m
spa cing. This includes jointing
of pipes & fittings with one
step UPVC solvent cement &
testing of joints com plete as
direction of office r- in-charge
100 mm nominal mner dia
pipes.

4
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Tender document shall be sold from 23.12 .2016 to 05.01.2017 on any
working days during 10.30 a .m. to 5 .00 p .m. The la s t date for submission of tender
document shall be up to 06.01.2017 till 3:00 p .m. The bid shall be opened on
06 .0 1.201 7 at 04:00 P.M. The tender documents along with instructions and terms
& conditions can be collected from the % Assistant Director (Infra.),NADT,
Ch hin dwara Road, Nagp ur- 440030 on payment of Rs. 200/- (Rupees two h u ndred
only) towards a pplication fee (non-refundable) in form of DO drawn on a scheduled
Bank drawn in favou r of the ZAO, CBDT, NAGPUR. The tender notice and
documents can also be downloaded from the web site www.nadLgov.in and
cpp.gov.in. , in such cases the application fee of Rs. 200/- should be submitted in
form of DO a t the time of opening of bid. The interested and eligible Company/Firm
/Concern/Con tractor (CPWD registered) may submit their tender document
complete in al l re spect along with Earnest Money Deposit (EMD) of Rs. 25,000/­
(Rs . Twenty Five thousand only), in form of a Demand Draft/Banker's Cheque
drawn in favour of the ZAO, CBDT, NAGPUR and other requisite documents on or
before 06.01.2017 u pto 03.00 p.m. in the Tender Box kept in the office of Assistant
Director (Infra.), NADT, Chhindwara Road, Nagpur- 440 030. The tenders shall not
be en tertained after this deadline under any circumstances whatsoever.

NADT reserves the right to amend/withdraw any of the terms and conditions
in th e Tender Document or to reject any or all tenders without giving any notice or
assigning any reason. The decision of the Competent Authority, NADT, Nagpur in
this regard shall be fin al and binding on all.

ASS~~fra),
National Academy of Direct Taxes,

Chhindwara Road, Nagpur- 440 030.

5



Section -II
INSTRUCTIONS TO BIDDERS

1 This Invitation for Bids IS to re pu ted regis tered
firms /Companies/ Concerns / Contrac tors (CPWD regis tered) in India
ca pa ble of ca rry in g out the su bject work as per schedule an d h aving
experience of similar works during the la s t 2 years preferably in
government departments /Public Secto r Un its a nd should h ave a
minimum turnover of more than Rs . 25 lakh s in either Financia l Year
20 14 - 15 or Financia l Year 201 5- 16. Th e firm should h ave proper
infrastructure to execute the said work a t Na gpur.

2 The National Academy of Direct Taxes, Nagpur , herein a fter will be
referred to a s "NADT" or "Co ntrac te e"and the successful bidder
shall be referred to as the"Co nt rac t or".

3 The Bidder is expected to exam ine a ll instructions, forms , terms &
condition s, and specifica tions in the biddi ng documents .

4 Failure to furnish informa tion requ ired by the bidd ing document or
submission of a bid not substantially responsive to the bidding
document in every respect will resul t in rejectio n of the bid.

5 The bidder is required to fill u p a ll the forma t as provided in Section-I
of the Bid Document.

6 At any time prior to the deadline for submis sion of bids, the
Contractee may, for any reason, whethe r at its own in itia tive or in
response to a clarifica tion requested by a prospective bidder, modify
the bidding document by a written amendment.

7 All prospective bidders who have given thei r mai ling address a t the
time of obtaining the bid document, will be notified of the a mendment
which will be binding. The amendment will a lso be available in the
NADT website www.nad t. gov.in .

8 In order to allow prospective bidders reasonable time within which to
take the a mend ment into accou nt in preparing their bids , the
Contractee, a t it s d iscre tion , may exte nd the deadline for the
submission of bids.

9 Th e bid prepared by the Bidder, a s well as a ll co rrespondence a nd
documents shall be writ ten in English language.

10 The Bid should be submitted in the prescribed proforma given in
Section-I of this documen t and its supporting documents and shall
also include the following:

a . Profile of the bu s iness co ncern in the proforma prescribed
(Annexure-I)
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b. Documenta ry evidence to prove con dition mentioned in (1)
above.

c. A copy of PAN card .
d . Copy of Sales Tax lVATI Service Tax i Registration Certificate.

11 Prices shall be quoted in Indian rupees only.

12 Sealing and Marking of Bids:

a . The Bid a long with EMD instrument should be placed in one
sealed envelope su per-scribed "Bid for Replacement of rusted
iron pipes and its replacement with PVC pipe of appropriate
density in Swimming Pool at NADT, Nagpur"and should be
addressed to the Assistant Director [Infra.] , National Academy
of Direc t Taxes, Chhindwara Road, Nagpur - 440030. Th e
bidder 's name , telephone number and complete mailing addre s s
should be indicated on the cover of the outer envelope.

b. If the envelope is not sealed a nd marked a s requ ired, the
Contractee will assu me no responsibility for the bid's
misplacement or premature open ing.

c . The Bid document submitted should be serially page numbered
and contain the table of co n te nts with pa ge numbers .

13 Deadline for Submission of Bids:

Bids must be received by the Contra ctee a t the add re ss specified not
la ter than the time and date specified in the Invitation for Bids.

14 Modifications and Withdrawal of Bids:

a . The Bidder may modify or withdraw its bid a fter the bid's
submission, provided that written notice of the modification or
withdrawal is rece ived by the Purchaser prior to the deadline
prescribed for submission of bids.

b. The Bidder's modification or withdrawal notice shall be
prepared , marked a nd dispatched in a sealed envelope. A
withdrawa l notice should be through a signed con firmation by
the bidder. The Contractee should receive it before the deadline
for submission of bids .

c. Bid withdrawn in the intervening period of the deadline for
submission of bids a nd the expiry of the period of bid validity
specified by the Bidder on the bid form will result in the
Bidder's forfeiture of it s EMD.
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15 Opening and Evaluation of Bids:

a. The Contractee will open all Bids on the appointed date, time
and venue.

b. During evaluation of the bids, the Contractee may, at its
discretion, ask the Bidder for any clarification of its bid.

c. No bidder shall contact the Contractee on any matter relating to
its bid from the time of the bid opening to the time the work
order is placed. If the Bidder wishes to bring additional
information to the notice of the Contractee it should be done in
writing.

d. Any effort by a Bidder to influence the Contractee in its
decisions on bid evaluation, bid comparison or purchase order
decision will result in rejection of the bid .

e. Arithmetical errors will be rectified on the following basis: - If
there is a discrepancy between words and figures, the higher of
the two shall be taken as the bid price. If there is any other
discrepancy, the figure leading to the determination of the
higher amount shall be adopted. If the bidder does not accept
the correction of errors, as aforesaid, its bid will be rejected.

f. The Contractee will award the contract to the Bidder whose bid
has been determined to be the most responsive to the Bidding
Document and who has offered the best-evaluated bid .

16 The Contractee reserves the right to accept or reject any bid, and to
annul the bidding process and reject all bids at any time, without
thereby incurring any liability to the affected Bidder or Bidders or any
obligations to inform the affected Bidder or bidders of the grounds for
the Contractee's action.

17 The "Bidder" as used in this document shall mean the one who has
signed the tender document forms. He may be either the Principal
Officer or the duly authorized representative in which case, the Bidder
shall submit a certificate of authority. All certificates and documents
(including any clarifications sought and any subsequent
correspondences) shall, be furnished and signed by such
representative or the Principal Officer.

18 The Bidder shall sign its bid with the exact name of the concern to
which the contract is to be awarded.

19 The Bid document filed by the bidder shall be typed or written In

indelible ink.
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20 It will be the sole responsibility of the bidder alone to execute the
entire co ntract on its award. No subcontracting, in any form will be
permitted.

21 The bidder mus t obtain for himself on h is own responsibility and at
his own expenses, all the information which may be necessary for the
purpose of filling the tender and for entering into a contract for the
execu tion of the same and must inspect and examine the site of work
a nd acquaint hi mself with all local laws, regulations and practice.

22 The Courts of India at Nagpur will have exclusive jurisdiction to
dete rmine a ny proceedin g in relation to this contract.

23 Making misleading or false representation in the bid document will
lea d to di squalification of the Bidder at any stage.

24 Where the bid has been signed by the Authorized Representative on
behalf of the concern , the bidder shall submit a Certificate of
Authority a nd any other document consisting of adequate proof of the
ability of the s ignatory to bind the bidder to the contract. (Purchaser
may outright reject any bid not supported by adequate proof of the
signatory's authority) .

Read and accepted.

Signature and stamp of
Bidder or Authorized Signatory
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SECTION-III
TERMS OF CONTRACT

GENE RAL TERMS AND CONDITIONS:
I . No alteration should be made in any of the terms and conditio ns of

the bid docu men t by scoring ou t. In th e submitted bid , no variation
in the co nd itio ns shall be admissible. Bids not com plyin g with the
te rms and con ditions listed in this section a re liable to be ignored.

2 . Every bidder shall deposit a n Earnest Money Depos it (EMD) of
Rs.25,OOOf- in the form Bankers Cheque /A/ c Payee Demand Draft of
a recognized bank in favou r of 'ZAO, CBDT, Nagpur'. The EMD shall
be pla ced in sealed cover a ny bid not accom pan ied by the EMD will be
su mmarily rejected . The EMD amount will be forfeited, if the
successfu l bidder fail s to accept the award of work within the time
fixed by the Contractee a nd/ or to sign the co n tract on terms
contained in the bid document a nd/ or for failing to fu rnish the
Performance Bank Guarantee. The EMD of the successful Bidder will
be refu nded only a fte r the furnishing of valid Performance Bank
Guaran tee. For the other Bidders, the EMD will be returned within 10
days of the completion of the eva lu a tion of bids. No interest will be
payable on this deposit.

3. The su ccessful bidder will be required to deposit a Pe rform anc e Bank
Guarantee @ 10% of the va lue of the contra ct as security for due
fulfillment of the contract. The Bank guarantee should be exec u ted in
the proforma in Annexture-Il . It should be valid till the expiry of th ree
months after the date of award of con tract. The bank guarantee must
be submitted within 2 1 days from date of issue of work order. This
security shall be liable to forfeiture in the event of a ny breach or non­
observance of the terms of the con tract by the bidder during the
pendency of the co ntract.

4. No bid will be considered unless and until a ll the pages / documents
co mprising the Bid are properly signed and stamped by the person ys
a uthorized to do so.

5 . In the event of bid being accepted, It will be co nver ted into a con tract,
which will be gove rned by the terms and condit ion s given in the bid
document. The instructions to bidders shall also form part of the
contract.

6. The te rms a nd conditions of co n trac t given in Section-III a long with
the In s truc tions to Bidders in Section II should be signed an d
returned in the envelope while submitting bid , otherwise the tender
will be rejected.

7. All a bove co nditions will be enforced , unless written order of
Con tractee is obtained relaxing any specific conditionin a ny specific
ins tance.
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8. The Contra ctee does not bind itself to accept the lowest tender and
reserves to itself the right to reject any or all tenders without assigning
a ny reason, whatsoever.

9. Any change in the constitution of the concern of the Contractor shall
be notified forthwith by the Contractor in writing to the Contractee
an d such change shall not relieve any former member of the concern
from any lia bility under the contract. No new person shall be
accepted into the concern by the Contractor in respect of this contract
unless he/they agree to abide by all the terms and conditions of the
contract.

SPECIFIC TERMS AND CONDITIONS OF THE CONTRACT

1. The Contractor shall use reputed brand of materials of best quality of
approved manufacturer of appropriate grade to this specification.

2. Special care shall be taken by providing suitable covers to prevent
dust for protecting pool from stains during the work. The
rubbiah j malba should be disposed by the contractor.

3. All measurements shall be in metric units.

4. If on measurements taken in accordance with above it is found that
the quantity of works thus ascertained is greater than the amount
specified for the work in the Scope of Work then the net rates as
specified in the original tender shall determine the valuation of extra
work where extra work is of a similar character and executed under
simila r conditions as the works priced therein.

5. Any defects, shrinkages, settlement or other faults which may appear
within the 'Defect Liability Period' which will be 6 months after the
virtual completion of work will be rectified and made good by the
Contractor at his own cost within reasonable time. In case of failure
on the part of the contractor to rectify the defects then the charges
paid to other person to do the same will be recovered from the
Contractor.

6. The work shall not be treated as complete until the Contractee has
certified in writing that they have been virtually completed and 'Defect
Liability Period' shall commence from the date of virtual completion
mentioned in such certificate.

7. No Mobilization advance will be given to the Contractor.

8. Entire payment of contract shall be made after Certificate of
completion is given to the contractor and upon submission of bill. TDS
will be made as per provisions of the Income Tax Act, 1961 on
payments made.
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9. The contractor shall indemnify Contractee against all costs, charges,
expenses, actions, proceedings, demand and risks caused to or
incurred by the contractor or its servants, agents or representatives by
reason of or in connection with bonafide .d ischa rge of the functions
and duties as specified in the contract.

ACKNOWLEDGEMENT

The Contractor acknowledges that he has made himself fully acquainted
with all the conditions and circumstances under which the replacement of
rusted iron pipes and its replacement with UPVC pipe of appropriate density
in Swimming Pool at NADT, Nagpur is to be done as per the terms, clauses
and conditions, specifications and other details of the contract. The
Contractor shall not plead ignorance on any matter as an excuse for
deficiency in service or failure to perform or with a view to asking for
increase of any rates agreed to In the contract or to evading any of his
obligations under the contract.

U ND ERTAKING

l/We have read and understood all the terms and condition of all sections of
the bid document. I/we hereby quote for replacing of rusted iron pipes and
its replacement with UPVC pipe of appropriate density in Swimming Pool at
NADT, Nagpur as per scope of work specified in the Section-V of the bid
document and as set forth in the terms and conditions of the contract,
which will be binding upon me/us in the event of the acceptance of my/our
tender.

l/We herewith enclose deposit of a sum of Rs. 25,000/ - as earnest money
and should l/we fail to execute an agreement embodying the said conditions
and deposit Performance Guarantee in the proforma given in this bid
document within 03 days of the acceptance of my/our bid. l/we hereby
agree that the above sum of earnest money shall be forfeited by NADT .

Read and accepted.

Signature and stamp of the Bidder
or Authorized signature

Date:
Place:
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(The following shall be signed by the Contractor)

IN WITNESS THEREOF the parties ha ve here-in to set their hands on the
dates indicated below:-

1. (In the case of a firm)
Signed By The Above Named Firm Of _
Through partner of the firm.

Signature
(Name & Address)

2. (In the case of a co mpa ny)

Secretary's Signatu re _
(i) Date _

(in either case) in th e presence of

I. Signatu re : _

Address: _

Description: _

2. Signature : _

Address: _

Description: _

Signed by: _

Signature by: _

On behalf of Direc tor General, NADT, Nagpu r.

(The Contractee)
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SECTION-IV
SCOPE OF WORK and FINANCIAL BID

Replacement of rusted iron pipes and its
replacement with UPVC pipe of appropriate
d I Tenstty In Swimmfng Poo atNAD , Nagpur.

SL Item Description Qty.(app .) Rate per Total
No in Sqrs . Sqrs. amou nt

Metre s / Metres /cu m .
cu m .

Description Approx.
1. Excavation Trenches of required 65 sqm

width for pipe cable etc . including
exc avation for so ckets, depth u pto
1.5 m including getting out the
excavate d m aterial , re tu rnin g the
soil a s re qu ired in layers not
exceeding 20 cm in depth,
including consolidation each
deposited layer of ramrnmg,
watering etc. s ta cki n g of
serviceable m aterial for
measurements and disposal of
unserviceable m aterial
As directed, within a lead of 50 m

2. Demolishing cemen t concrete 65 sqm
manually / by mechanical m eans
including disposal of m aterial
within 50m lead

3. Disposal of building 30 cum .
rubbish ymalba ysimilar
unserviceable , dismantled or waste
material by mechanical m eans,
including loading, tra ns port in g,
unloading a s approved by officer-
in-charge , beyond 50m initial lea d ,
For all leads including al l lifts
involved .

4 . Steel reinforcement for R.C.C. work 200 KG
including straightening, cutting,
bending, pla cing m position and
binding al l complete a bove plinth
level.

5. Providing and layin g in posi tion 8 cu m.
cement con crete of specified grade
exclu din g the cost of centering and
shuttring - al l work upto pl in th
level : I :2:4 (I Cement:2 fin e sandA
graded stone aggregate 20 mm
nominal size)

6. Filling av ai lable excava ted earth 10 cu m .
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(excluding ro ck) in trenches, plinth,
sides of foundations etc. in layers
n ot exceeding 20 cm In depth ,
consolidating each deposited layer
by ramming and watering, lead up
to 50 m and lift unto 1.5 m

7. Providing and laying ceramic glazed 30 Sqm.
floor tiles of size 450X4 50 mm
(thickness to be specified by the
manufacturer), of 15t quality
conforming to IS: 15622 of
approved m ake , In all colou rs,
shades, excep t white , ivory , grey,
fume red brown, laid on 20 mm
thick bed of cem en t mortar 1:4 (I
cemen t:4 coarse san d) inclu ding
pointing the joints with wh ite
cement and matching pigm ents
etc., com plete .(Ma tc h ing colors and
patterns to the existing til es)

8. Dismantling G.!. Pipes inclu ding 75 mtrs.
exc avation and refilling tre nches
after taking out the pipes,
manually /by mechanical means
breaking lead cau lked joints ,
melting of lead and m aking in to
blocks including staking of pipes &
lead at site within 50 m lea d as
upto 150 mm diameter.

9 . Providing and fixin g Ch lorinated 75 mtrs.
Polyvinyl Ch loride (UPVC) pipes
h aving thermal stability for h ot &
cold water supply includin g al l
UPVC plain & brass threades
fittings , including fixing the pipe
with clamps at 1.00 m spacing.
This includes joining of pipes &
fittings with one step UPVC so lven t
cem en t & testing of joints co mplete
a s per direction of officer-in-charge
100 mm nominal inner dia pipes .

Total bid
amount

Certified that:

1. The a bove rates are as per s pecificat ion te rm s & con d ition m e n t ioned in
the tender.

2. The rates are inclusive of all taxes a n d d u ties, insurance s e tc . what so
eve r.

(S ignature o f Tende )
with d ate & seal
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SECTION-V
TENDER FORM

(On the letter head of the concern submitting the bid)

To

The Director General (Trg)
NationalAcademy Of Direc t Taxes,
Chhindwara Road,
Nagpur 440030

Ref. : Tender No.

Sir,

Dated

1. I/We hereby offer to execute the work of replacement of rusted iron
pipes and its replacement with UPVC pipe of appropriate density in
Swimming Pool at NADT Campus, Nagpur as specified in Section IV of the
Bid / tender document and agree to hold this offer open for a period of 20
days from the date of opening of the tender. I/we shall be bound by a
communication of acceptance issued.

2. I/we have understood the Instructions to Bidders and Terms and
Conditions of Contract as enclosed with the invitation to the tender and
have thoroughly examined the Scope of work as mentioned in Section IV and
agree to fu lly abide and fulfill all the terms and conditions of this contract as
mentioned in this document.

3. Ba nkers cheque /Crossed Bank Drafts in favor of the ZAO, CBDT,
Nagpur as mentioned below is enclosed towards Earnest Money Deposit:

(i) DO No. of _

4 . Certified that the bidder is:

for Rs. 2 5 ,000/ -

A sole proprietorship firm and the person signing the bid documents is the
sole proprietor / con s titu ted attorney of the sole proprietor.

Or
A partner sh ip firm, and the person signing the bid document is a partner of
the firm a nd he has a uthority to refer to arbitration disputes concerning the
business of the partnership by virtue of the partnership agreement/by virtue
of general power of attorney.

Or
A company a nd the person signing the document is the constituted attorney.
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(NOTE: Dele te whatever is not a pplica ble. All corrections/deletions should
invariable be duly a ttested by the person authorized to sign the bid
documen t).

5. I/We hereby further agree to complete the work within 20 days from
the 3 rd day of is sue of work order.

6. I/We hereby agree to pay Sales/Service Tax, VAT, Income Tax, Work
Con tract Act, Octroi, duties, levied by the government, as prevailing from
time to time, on such items for which the same are leviable , a nd the rates
quoted by me/ us are inclusive of the same.

7. I/ We understand that you a re not bound to accept the lowest offer or
bound to assign any reasons for rejecting our tender.

8 . I / We do hereby undertake tha t , until a formal notification of awa rd,
this bid, together with your written accepta nce thereof shall cons titu te a
binding Order upon mel us.

You rs faithfully,

(Signature of bidder)

Dated this __ day of of 201

Address _

Telephone: _
FAX. _
E-mail _

Company Seal
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ANNEXURE-l

PROFILE OF ORGANIZATION

1. Name of concern

2 . S ta tus of the concern
Proprietary/ Pa r tners hip / Pr iva te /

(support wi th d ocuments)

3. Postal Address

4 . Telephone

5 . Fax

6 . E-mail

7 . Web site

8 . Year of Establishmen t

9. Act ivities /Servi ce s Offered

10 . PAN

11 . Tota l turnover for Fina n cia l Years
(Enclose a u d ited fin a l accounts)

12. Name of the Head of the
Organization/ Mana ging Director

Date :

Pla ce

Govt. / Others (Specify)

FY 2014-15
FY 2015-16

Signatu re of Authorized Signatory
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ANNEXURE-2

To
The President of India

WHEREAS

(Name and address of the Contractor) (Hereinafter called "the supplier") has
undertaken, in pursuance of co n tract no .
Dated to perform the work) (herein after called "th e con tract").

AND WHEREAS it has been stipulated by you in the said con tra ct
that the Contractor shall furnish you with a bank guarantee by a scheduled
commercial recognized by you for the sum specified therein as security for
compliance with its obligations in accordance with the contract;

AND WHEREAS we have agreed to give the Contractor such a bank
guarantee:

NOW THEREFORE we hereby affirm that we are guarantors and
responsible to you , on behalf of the Contractor, up to a total of

........... ..................... ..... .... ... .... ............ (Amount of the guarantee in words and
figures), and we undertake to pay you , upon your first written demand declaring
the supplier to be in default under the contract and without cavil or argument, any
sum or sums within the limits of (amount of guarantee) as aforesaid, without you r
needing to prove or to show grounds or reasons for your demand or the sum
specified therein.

We hereby waive the necessity of your demanding the said debt from
the Contractor before presenting us with the demand.

We further agree that no change or addition to or other modification
of the terms of the contract to be performed there under or of any of the contract
documents which may be made between you and the Contractor shall in any way
release us from any liability under this guarantee and we hereby waive notice of
any such change, addition or modification.

This guarantee shall be valid until the d ay of.. , 20 .

(Signature of the authorized officer of the Bank)

Name and designation of the officer

Seal, name & address of the Bank and address of the Branch

(Bank 's common seal)
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